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(d) if so, whether Government propose 
to investigate the matter ?

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN) : (a) to (d). 
Necessary information is being collected and 
will be laid on the Table of the House as 
soon as it is available.

Payment of Pension Through Moaey 
Order

59S0. SHRI M. RAJANGAM: Will 
the Minister of FINANCE be pleased to 
state:

(a) whether Govemmsnt propose to 
extend the facility of payment of pension 
through Money Order to those Central 
Govenment Employees who are getting 
pension of more than Rs. 100; and

(b) if not, the reasons therefor ?

THE MINISTER OF FININCE (SHRI 
YESHWANTRAO CHAVAN): (a) and (b). 
In pursuance of the recommendations of the 
Administrative Reforms Commission, in 
their Report on Treasuries, instructions 
issued in August last that pensions, indu
ing provisional pensions, upto Rs. 100/- 
per month should, at the request of the 
pensioners, be remitted to them by money 
order at Government expense However, 
under the Central Treasury Rules pensioners 
drawing pensions not exeeding Rs. 250/t— 
per month are also entitled to receive their 
pensions through money orders, but the 
money order commission is payable by them. 
In view of the additional cost involved 
there is at present no proposal to remit hy 
money order psnsions in excess of Rs. 100/ 
at Government expense.

Demandf or a Sain Ik School in Delhi

5981. SHRI NARSINGH NARAIN 
FANDEY: Will the Minister of DEFENCE 
be pleased to state:

(a) whether there is a great demand for 
opening a Saiuik School exclusively for 
children residing in the Union Territory of 
0«thi;«&<l

(b) if so, whether Government propose 
to start such a school in the vicinity of
Delhi ?

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM) : (a) Sainik 
Schools are normally opened at the request 
of the State Governments who provide land 
and buildings for the School and also sti
pends & scholarships to a large number 
of students. No request from the Delhi 
Administration for opening a School at 
Delhi has been received so far.

(b) Does not arise.
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